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UNSTARRED QUESTION NO. 3527
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INTEGRATED IUIANAGMENT OF PUBLIG DISTRIBUTION SYSTEM

3527. SHRI G.M. SIDDESHWAR:
Will the Minister of GO}{SUMER AFFAIRS, FOOD AND PUBLIC

DISTRIBUTIoN 5tmt+dr anr*, ur{c at{ grffif,{, fff{ur t'+ be pteased to
state:
(a) the name of the States that are yet to integrate into the Integrated
Management of Public Distribution System (lM-pDS) initiative;

(b) whether there has been any objection to this initiative from any state
or Union Territory, if so, the details thereof;

(c) the number of beneficiaries who have already availed the scheme till
date;

(d) whether the covernment would be ahle to achieve the goal of
implementing the scheme by the end ot 2021; and

(e) if so, the action taken/proposed to be taken in this regard?
ANSWER

MINISTER OF STATE FOR MINISTRY OF RURAL DEVELOPMENT ANI' GONSUMER
AFFA|RS, FOOD & PUBLIC DISTRIBUT|ON

(sADHVt NTRANJAN JYOTT)

(a): Under the One Nation One Ration Gard (ONORG) plan, a key component and
objective of the scheme on lntegrated illanagement of public Distribution system
(!il|'PDs)r at present only 3 states of Assam, Ghhattisgarh and west Bengat are yet
to be integrated with the nationat portabality cluster of 33 states/UTs so far.
(b): No sir. All states/urs have shown their willingness to imptement the one
Nation one Ration card (oNoRG) plan and have shared their respectave Nationa!
Food security Act (NFSA) ration cards'data with the central system setup under the
lnitiative.

(c)l so far, the oNoRc plan which empowers all NFSA beneficiaries, particularly
migrant beneficiaries, is enabled in 33 states/UTs covering about 69 Grore
beneficiaries (almost 86.7% NFSA population) in the country to have an option to lift
their entitled foodgrains from any Fair Price shop (Fps) by using their same existing
ration catd.

(d) & (e): Department had continuously pursued with 3 concerned states of Assam,
Ghhattisgarh and lYest Bengal to enable the oNoRe plan at the earliest. Howeyer, it
is dependent up on their achieving the requisite technical readiness a.e. instattation
of ePoS devices at FPSs, Aadhaar seeding of ration cards, enablement of
baometric/Aadhaar autlentication of beneficiaries. Further, regular foltow-ups are
done through videoeonferencing, review meetings, time to time Dos &tetters from
alt levels, providing central technicat support from Nlc to enable the oNoRG plan
wathin the validity period of the IM-PDS scheme i.e. up to 31'/. march 2022.


